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OFFICE OF THE PRINCIPAL DISTRICT 8- SESSIONS JUDGE
NORTH DISTRRCT, ROHINI COURT, DELHI.

_ QB-258 ‘

in supersessi-on of earlier order no. 38735-75BiJudl.fBailll\lortl1iRC!2U22 dated 28.11.2il22and in exercise of
powers under section 10(3) of the Criminal Procedure Code 1973 and to streamline the speedy disposal of ball
applications, I hereby authorize the following Additional Sessions Judges to dispose of bail applications
pertaining to the Police Statlonsilnvesligating Agencies of North District Rohini court Delhi with effect from
04.05.2023 till further orders: '

SI. No. Police Stations ‘ Name of the Judicial Officer
Column No. 1 Column No. 2 l Column No. 3

! _ Alipur Sh. Satish Kumar
1- Mahendra Park ASJ-93

' Crime BHHGMEQW Norm) NOIi|'i DiSil'iGl, Rtiihifli CD-l.ll'lS, UB||'l|.
Prashant Vthar - R°°m N°" 312
Mulchsljee Nagar Sh. Gag:-mdeep Singh.

2- i Marsh Nagar 5ll1|-" JWQB NDP5F»Bi.
l Gyber Police Station (North)iJudl Dlstt) ; "0"" Di$"i'=i- R°i1i"i¢°11Fl- 5'8""-. l KNK Mam ; Room No. 207VVVVVVVV

\ > Bawana i S11. Shivajianand,
i 3- 3* Swamop Nagar r A$J-04

3, Jahangir pun _ North District, Rohinl Court, Delhi,
' Room No. 206 l

. . _ -_ _k_ _ I .-.. 3s|= Badli Ms. Shefali Shanna 1
Narela ind. Area _ “£5343-03 ‘shahbad Dam, North District, Rohini Courts. Delhi. l
Mada -|-mm Room No. 202

P

VVVV

i s. > Narela sn. Panka] Shanna,
P Bhalswa Dairy V ASJ1Spl. Fast Track Court
2'-> CAW Cell (Nonh)fJud| Disfl, 3 North District, Rohini Courts, Delhi.

. 1 Room No 204

Note :-

1. P If any Judicial Oflicer mentioned inpolunm No. 3 happens to he on leave or not available due to any
reason, then the linlt Judicial Oliioer shall dispose of the bail applications as per the Link Roster
dated Q 5 lE (exclusively for ball).

2. Bail applications pertaining to designated courts shall he dealt with by the med Judicial Oilioer
and regular link roster thereof shall remain in-force.

3. It is further made clear that no separateiadciitional Sr. PA P will rovid for disposal of ball
applications
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Principal D riot & Sessions Judge
North District, Rohlni Courts, Delhi
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No. K 33 H-433 ‘ii Judll‘BailiNorthiRC.i2D23i o ted:- °Q ‘due » _ H
Cogyjomerded for information to :- J
1. The Ld. Registrar General, High Court of Delhi, New Delhi. "
2. The Ld. Principal District St Sessions Judge H.Ct. ‘lie Hazeti Courts, Delhi.
3. The Judicial Oflloers concerned, North District, Rohini Court Complex, Delhi.
4. The Chief Metropolitan Magistrate, North District Rohini, Cotm Complex, Delhi.
5. The Chief Prosecutor, Prosecution Branch, North District, Rohini Courts, Delhi.
E. The Commissioner of Police, ITO Police Headquarter, Delhi.
T. The Deputy Comrnisstoner of Police, (Rohini}.
8. The Deputy Commissioner of Police, {North-West).
9. The Deputy Commissioner of Police, {Outer-North].
10. Reader to undersigned.
11. The President I Secretary, Rohlni Court Barhssoolation, Delhi.
12. The A.0.J I Branch in-charge, Bah Section, North District, Rohinl Court Complex, Delhi.
13. The A.D.J i Branch in-charge, Filing section, Rohini District Court, Delhi.
14. The Branch in-charge, Care Talting Branch, Rohini Court, Delhi.
15. The Web she committee, North District, Rohini Court Complex, Delhi.

v""l6. Web Site Committee (Englhli-lindi), Tts Hezali Courts, Deihi.
1?. Personal oflice of the undersigned. .
18. The Facilitation Centre, Rohini Courts, Delhi.
19. Notice Board {Through Care Taking Branch} Rohlni Court, Delhi.
20. For uploading on LAYERS.
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Principe District 8- Sessions Judge
North District, Rohlni Courts, Delhi
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